FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process of Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF PRIME INFRAPARK PRIVATE
LIMITED

RELEVANT PARTICULARS

Name of Corporate Debtor

Prime Infrapark Private Limited

Date of Incorporation of Corporate debtor

23" Nov, 2009

Authority Under which corporate debtor is
incorporated /Registered

Registrar of Companies, New Delhi
Under the Companies Act, 1956

Corporate Identity Number /Limited
Liability Identity of corporate debtor

CIN: U45400DL2009PTC196317

Address of the registered office and
principal office (if any) of corporate debtor

Registered office:

B-85, 1st Floor, Defence Colony, South
Delhi, New Delhi- 110024

Corporate office:

Universal Majestic, 14" Floor, PL Lokhande
Marg, Govandi-W. Mumbai-400043

Insolvency Commencement date in respect
of corporate debtor

12" Aug, 2022

Estimated Date of closure of insolvency
resolution process

08" February, 2023 (180th day from the date
of commencement of Insolvency resolution
process)

Name and Registration Number of
Insolvency Professional acting as Interim
Resolution Professional

Santanu Kumar Samanta
IBBI/IPA-001/1P-P-02324/2020-2021/13511

Address and Email of the Interim
Resolution Professional as registered with
the Board

C-170 Golf View Apartments, Saket South,
National Capital Territory of Delhi-110017
Email:- santanukumar@yahoo.com

10.

Address and Email to be wused for
Correspondence ~ with ~ the  Interim
Resolution Professional, if different from
those given in serial number 9

Immaculate Resolution Professionals Private
Limited, Unit No. 112, First Floor, Tower-A,
Spazedge Commercial Complex, Sector-47,
Sohna Road, Gurgaon — 122018

Email:- cirp.prime@gmail.com

11.

Last Date of Submission of Claims

26" August, 2022

12.

Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

13.

Names of Insolvency Professionals
identified to act as  Authorised
Representative of creditors in a class (Three
names for each class)

Not Applicable

14.

(a) Relevant Forms and

(b)Details of authorized representatives
are available at:-

(a)Web Link:-
https://ibbi.gov.infhome/downloads
(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal, Bench 111, New Delhi ordered
the commencement of a Corporate Insolvency Resolution Process against Prime Infrapark
Private Limited on 12" August, 2022.




The creditors of Prime Infrapark Private Limited are hereby called upon to submit their claims
with proof, on or before 26" August, 2022 to the Interim Resolution Professional at the
correspondence address mentioned against entry No. 10 only.

The Financial creditors shall submit their claims with proof by electronics means only. All other
creditors may submit claims with proof in person, by post or electronics means.

A financial creditor belonging to a class (Not Applicable), as listed against the entry No. 12, shall
indicate its choice of authorised representative from among the three insolvency professionals
listed against entry No.13 to act as authorised representative of the class in Form CA [Not
Applicable].

Submission of false or misleading proof of claims shall attract penalties.
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Santanu Kumar Samanta

Interim Resolution Professional

For Prime Infrapark Private Limited

Reg. No.: IBBI/IPA-001/1P-P-02324/2020-2021/13511
AFA Valid upto 15.03.2023

Place: Delhi
Date: 13" August, 2022
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FE SUNDAY

HOMI BHABHA CENTRE

FOR SCIENCE EDUCATION

Tata Institute of Fundamental Research

National Olympiad Programme 2022-2023

in Astronomy, Biology, Chemistry, Physics, Junior Science and Mathematics

All students wishing to participate in the programme must appear in
corresponding National Standard Examinations (NSEs) (for science
subjects) on November 26 and 27, 2022 and in Indian Olympiad
Qualifier in Mathematics (10QM) (for Mathematics) on October 30,
2022.
Qualification in NSE/IDQM is the first step towards participation in the
corresponding International Olympiads of 2023.
To enroll;
NSEs: https://www.iapt.org.in (Aug 21 - Sep 14, 2022)
10QM: https://www.mtai.org.in (Aug 8 - Sep 8, 2022)
For more details: https.//olympiads.hbcse.tifr.res.in
hitps://www.iapt.org.in https://www.mtai.org.in

SUNDAY, AUGUST 14, 2022

3

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY) [RULE 8(1

gfdaa ds (f) union Bank

SR S,

Branch Office: Branch Office: SCF 51,
Sector 11 HUDA, Panipat

Whereas, the undersigned being the authorized officer of the Union Bank of India under the Securitization
and Reconstruction of Financial Assets and Enforcement of Secunty Interest (Second) Act 2002 and in
exercise of powers conferred under section 13{12) read with rule 3 of the Security Interest (Enforcement)
Rules, 2002 izsued/published notices upon the borrowers to repay the amount mentioned in the notices
within 60 days from the dale of receipt of the said notices.

The borrowers having failed to repay the amount, notice is hereby given to the borrowers/Mortgagors/Guarantor
in particular and the public in general that the undersigned has taken Possession of the property
described herein below in exercise of powers conferred on him/her under section 13{4) of the said Act
read with rule 8 of the said rule on the dates mentioned against accounts.

The borrowers/Mortgagors/Guarantorin particulars and the public in general is hereby cautioned not
to deal with the properties and any dealings with the properties will be subject to the charge of the
Union Bank Of India for an amount mentionad hergin below besides interest and other
charges/expenses against accounts.

% GANPATI PLASTFAB LIMITED

CIM ;L2530
Regd. Office; 334, Shekhawa

ARJT984PLCO03152
t Mansingh Block. Memi Sagar Colony,

Queens Road, Vaishali Nagar Jaipur, Ragasihan

Administrabive Ofce: C-58(B), Road Mo

2-0, Industrial Araa, Bindayasa Jaipur - 302 012

E-mall; secretanygpldd@gmail com; Wibsite : wwa.galco.in, Phome ; §1-141 4023650

Extract of Un-Audited Standalone Financial Results

for Quarter E

nded June 30, 2022
(s In Lakhs) Except Earning Por Shars

51, | Particulars QuarterEnded | Year Ended
Mo J0.06.2022 | 30.06.2021) 31.03.2022 | 31.03. 2022
[Unaudited) | {Unaudi {Auditad) | jAudited)

1| Todal Income from Operalions 33318 2054 50 | 350060 | 1257288
2 | Med Prafit (Loss) for the period [bafana Tax,

Excapliconal and'or Extracmdnary lbams) 2085 5826 &7.44 216.82
3 | Med Prafit (Loss) for the period, balore fax

taflar Exceplicnal andior Extracedivary llems)| 20085 ne.26 a7.44 21682
4 | Med Prafil (Loss) Tor S period (afber Tax,

Excaplicnal and or Exfraardinary Hams| 2241 13498 .08 15890
5 | Tadal Compreb@nsive Incorme for e period [0 [y [2.46) (2.4
B | Equily Shane Capila 26606 266,06 25606 24616
7| Resens (axchiding Rewalualion Reserve) 00 [an i,08) 1447 59
8 | Eamings Per Share{Face Vale Rs. 100 per

ghare) (Basic & Dilutad) (54 128 a7 3.87

1]

Place : Jaipur

ate : August 13, 2022

Motes: 1. The statement has been reviewed by Audil Commities and approved by the Board of
Diractars at its mestng hetd on August 13, 2022, Tha resulis for the quarter ended on June 30, 2022
subject @ Limiled Raviaw by Ihe Skalubory Auditar af the company under Requialion 33 al SEEI
(Listing Otdgation ard Disdosure Requirement] Regulatons 2015 and there ane noqualification in the
Linited Review Repart, 2. This stabement has besn prepared in accordance with the Indian
Accounting Slandards (Ind AS) prascribed under Sachon 133 of the Campanies Act. 3013 raad with
thi neletant rules sieed hare urder and other reccgnzed accounling prachices and polces i ihe
extent appicable, 3. The figures for the comesponding previous percd have been restatediregrouped
wharewar nacessary bomake tham comparable.

For and on behalf of Board of Directors
Ganpatl Plastfab Limted
Sdi-
Fakshanda Jain
Company Secretary cum Compliance Dficer
M. Mo: AG4268

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation & of the Insolvency and Bankruptcy Board of India

(Inscivency Resclution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
FPRIME INFRAPARK PRIVATE LIMITED

RELEVANT PARTICULARS

-|Name of Corporate Debtor

2

Deta of incerporation of Corparsie Deblor

e Mo, 2009

3

Auitharity under which Corporate Debiar
i5 Incorparaled | regqesanad

Fegistrar of Companies. New Dehi
Unider the Companies AcL 1558

.| dddress of the regstered office and

Corporati kerity Ka. | Limited Leabikty
Ientthcatian No. of Camparabe Dabbor

principal office {if any) of Corparale Deblar

Insobvency commencemenl dals in
respect af Corporale Debitor

L454000L2009PTC 186317

Registered Office: B85, 15t Floor, Defence

Colany, South Delhi, Mew Delhi- 110024

Corporate Office; Universal Majeshic, 148 Floor, PL
Lokharde Marg, Gowvandi-i, Mumbai-=00043

12th August, 2022

UNIVA FOODS LIMITED
(Formery Knoewn as Hotel Rugby Limited)
CIN: LES10TMH1921PLCOEI2EE
REGISTERED QFFICE:2, Ground Floor, 3. Dev Bhuvar, Gardar Siraet, Chirabazar, Kabaded,
Mumbai Coy-400002, Maharashira, India.
WEBSITE: weeew.hatelugby.co.in, EMAIL ID:rugbyhatel@ redifimail.com
CONTACT:OX2 67470380
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER EMDED JUME 30, 2022
(A%, In Lacs)
Fimancial
Quarter Ended year ended
30,0602 | 31,03 M0 006, 2021 31,0302
PARYEIICARS (Unaudited) | [Audited) | (Unaudited) | (Auwdited)
Tolal Revanue from operalions 0.78 281 7.24
Met Profit / {Loss) for the pericd
(pefore Tax, Exceplional andor Extraordinary ilems#) (769 (1231 B8] [11.21) 153d.34)
Net Profit / {Loss) for the percd before tax
(after Excaplional andior Extraordingry ilems#) (7.69) (127 BE) {11.21} 1536.534)
Net Profit / {Loss) for the pericd afer tax
(atter Exceplional and'or Extraordinany ilems#) (7.69) | (127.88) (11.21} {538.34}
Tofal Comprehensive Income for the penod
[Compresing Profit / (Loss) for the perad (after fax)
and Other Comprahensive Income (after fax))] (7.69) 1127 BB (11.21) (53634
Paid up Equiy Share Capdal
(Face Value Bs. 10V- each par Share) 1432.28 1432 28 143228 1432 28
Eamings Per Share (Face Value Rs. 10/-)
(for continuing and discontinued operations)
Basic [0.0537) 10,8028 (0.07B3) 13.7567)
Difuted [0.0537) | (0.8928) (00783} | (3.7587)
Nivtes:

1) The above i an exract of the detsied fommat of Cuznesty Financial Results filed with the Shock Exchanges
under Regulaiion 33 of the SEBI(Listing and Cther Disclosure Hegquiremenis) Hegulations, 2015, The ful
format of the Quarterly Financial Results ane available on the Company’s website wwnw hotelrogby.codn - and on
the website of BSE ie. www.bseindiacom and MSE ie, www.nsendia.com

For and on behall of UNIVA FOODS LIMITED

Description of Property ;
: Date and Amount of | Date of Taking
Name of Account p ;ﬂ:ﬁg;ﬂ:n Demand Notice Possession
Borrower 1. M/s Vanshu Poultry|and and Building- Residential 03.04.2019 09.08.2022

Farms through Its Proprietor Mr.
Satish and Mrs. Poonam, 2. Mr.
Satish Sfo Dharmpal, 3. Mrs.
Poonam W/ao Vijay & Guarantor 1.
Mrs. Santro W/o Suresh, 2. Mr.

Rs. 3.27.52.721 (Rupees Thres
Crore Twenty Seven Lakhs Fifty Two
Thousand Seven Hundred Twenty
One only) as on 03.04 2018 with

Property ID Na. 190C24U7, Ward future interest and incidental
Subhash S/o Sube Singh Mo, 7, Part of Khewat No. 1219, |[charges. w.e.f.

Balonging to Mrs. Santro (Owner
of the Properly), Situated at
Commercial Cum Residential
Building, Housa No., Z, Bearing

hoja Garhi Bohar, on Delhi Road, Opposita baba mastnath University, insdia MC Limit, Rohtak and bounded
by:- East: Property of raghbir, West: Property of SDO Redu, Morth: Delhi Road, South: Property of SDO Redu.

Date: 09.08.2022 Place: Rohtak Authorised Officer (UNION BANK OF INDIA)

S

SHAIK HASEENA

Place: Hyderabad MANAGING DIRECTOR
Date: August 13, 2022 DIN - (8141400

GNA

G N A AXLES LIMITED

Regd. Otfice : GMA House 1-C Chhoti Baradari Part - ||, Garha Road, Jalandhar 144001 Punjab
Corporate Identity Number : L29130PBE1953PLC013684; Website ; www.gnagroup.com; Email: gjain@gnagroup.com

EXTRACT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER ENDED JUN 30, 2022

{7 in Lacs) |
Quarter Ended Year Ended
PARTICULARS | 3006/2022 | 30/0612021 | 3110372022 | 31/03/2022
| Unaudited | Unaudited | Audited | Audited
Revenue from operations {Inciuding Other Income) J7556.91 | 3234594 | 30049.31 | 127102.92
Profit Before Tax 354268 | 400241 | 245286 | 12056.01
Profit After Tax ) _ 270276 | 234644 | 181165 | 8376.05
Total Comprehensive Income for the period [Comprising Profit for 20276 | 26db.44 1811.65 8a76.05
the period (after tax) and Other Comprehansive Incoma)
Paid up equity share capital (Face value of INR 10 Each) 214654 | 214654 | 214654 | 214654
Eamings Per Share ' — il ]| '
Basic: {INR) 12.50 | 13.73 | B44 | 4135
Diluted: {INR) 1259 | 13.73 | 844 | 41,35 ||
HIGHLIGHTS OF UNAUDITED STANDALONE FINANCIAL RESULTS FOR THE QUARTER ENDED Jun 30, 2022
' ' Quarter Ended | Year Ended
PARTICULARS | 30/0612022 | 30/06/2021 | 3110372022 | 3110312022
| Unaudited | Unaudited | Audited | Audited
Revenue from operations {Including Cther Income) J755691 | 3234554 | 3004931 | 12710282
Profit Before Tax 4451 | 40039 | 181312 | 1205894
ProfitAftertax 00000 ZI04.58 | ZMTTZ | 1813412 | BEVESE
Tofal Comprehensive Income for the penod [Compnsing Profit for 20408 | 202 1813.12 aa73.98

{he peziqd [.aﬂe.r Lax) aqd {?llhi-'er t_:ﬂm;&rghen;we |rb:ur'n|;.":l

Defailed financial results for the quarter ended Jun 30, 2022 are available on the Company’s websilte al wiww.gnagroup.com
and on the Stock Exchanges websites at www bseindia.com, and wew.nsaindia.com.

For G N A Axles Limited

Gursaran Singh

Place: Mehliana Executive Chairman
Date: AUG.13, 2022 [DIN DDEOS558 |

Esii-n-a_le_d dafe of closure ol insabwency
resalulion process

O3th February, 2023 {150t day from the date of

commancement of Inscfvancy resolufion procass)

. |Mame and Registration number of the

irsalvancy professional acting as Inbarim
Resabtion Professiongl

Santanu Kumar Samanta
Reg. No.: IBBNIPA-D0] mP-P-0 234 0-2021/1 3511

SUPERIOR INDUSTRIAL ENTERPRISES LIMITED

CIN: L15142DL1991PLCO4G469
Regd. Office: 25, Bazar Lane, Bengali Market, New-Delhi-110001
Tel. Mo.: 011-43585000, Fax: 0141-43585015, E-mail: infod@superiorindustrial.in, Website: www.superiorindustrial.in

Unaudited Standalone and Consolidated Financial Results for the Quarter Ended 30” June, 2022

(Formerly Frontier Informatics Limited)

Regd Office: Plot No 31P&32, 3rd Floor, Tower A, Ramky Selenium, Financial District, Nanakramguda, Hyderabad- 500 032.
E-mail- company.secretary@xtglobal.com, Tel: 040-66353456 Website: www.xtglobal.com
STATEMENT OF FINANCIAL RESULTS FOR THE QUARTER ENDED 30TH JUNE, 2022

Rs. In Lakhs
CONSOLIDATED [I S TANDALCONE
PARTICULARS QUARTER ENDED] YEARENDEDN QUARTERENDEL YEAR ENDE
30.00.2022] 31.03.2024 31.03.2024 30.00.2024 51.05.2022 31.03.202
(UnAudited) (Audited) (Audited)l (UnAudited) (Audited)| (Audited
Total Income 5,981.36] 5,718.75] 21,573.85 1,688.92 1,623.54| 5,002.42
Net Profit / (Loss) from Ordinary activities (before tax}] 670.25| 577.39| 2,132.2§ 325.63 276.58] 811.17
Exceptional &/or extra-ordinary items
Net Profit / (Loss) (before tax, After exceptional &/or| 670.25| 621.35| 2,176.23 325.63 320.68] 855.13
extra-ordinary items
Net Profit / (Loss) for the period after tax 633.77] 595.53| 2,022.02 289.1§ 294.86] 700.92
(after Extraordinary items)
Total Comprehensive Income for the period
(Comprising Profit (Loss) and other Comprehensive 633.77| 561.80f 1,988.3Q 289.1§ 261.13] 667.19
Income for the period)
Equity Share Capital 1,329.68|1,329.68| 1,329.68 1,329.68 1,329.68 1,329.68
Earning Per Share (of Rs.10/- each)
(a)Basic 0.48 0.42 1.61 0.22 0.20 0.53]
(b) Diluted 0.48 0.42 1.61 0.22 0.20 0.5

Note : The above is an extract of the detailed format of quarter and nine months ended financial results filed with the
Stock Exchanges under Regulation 33 of the Securities and Exchange Board of India (Listing Obligations and Disclosure
Requirements) Regulations, 2015. The full format of the quarter and year ended financial results are available on the]
Stock Exchange websites www.bseindia.com and Company's website www.xtglobal.com.

The above is an extract of the detailed format of quarter ended financial results filed with the Stock Exchanges under
Regulation 33 of the Securities and Exchange Board of India (Listing Obligations and Disclosure Requirements)
Regulations, 2015. The full format of the quarter ended financial results are available on the Stock Exchange websites
www.bseindia.com and Company's website www.xtglobal.com.

The results have been prepared in accordance with the Indian Accounting Standards (Ind AS) prescribed under the
Companies (Indian Accounting Standards) Rules, 2015 as amended by Companies (Indian Accounting Standards)
Amendment Rules, 2016. For XTGlobal Infotech Limited

V Sreedevi

Wholetime Director
DIN: 02448540

Place : Hyderabad
Date : August 13, 2022

Addrass & amai of the inkanm resolution
professianal, 83 regstered with e beard

C-170, Gell View Aparmenls, Saked, Naw
Dealhi-110017, E-mail: sarfanukumarinahos, com

Irrnacutale Resalulion Prafessmnals Privabe Lirdad,

KINGS INFRA VENTURES LIMITED

(CIN: LO5000KL1987PLC004913)

Registered office: 148, 14th Floor, The Atrla, Opp. Gurudwara Termple, Thevara, Cochin - 682 015.
Tel: 0484 6586558, Email: info@kingsinfra.com, Web: www kingsinfra.com

STATEMENT OF UNAUDITED STANDALONE FINANCIAL RESULTS

FORTHE QUARTER AND YEAR ENDED JUNE 30, 2022
iRs. im Lakhs except EPS data)

10| &ddregs and e-mail to be used for
EEIT'ESWFII?GED} wth het |rderem
Resolutian Professional

Unii Mo, 112, First Flioar, Towear-A, Spazados
Commercial Complex, Seclor-27, Sohna Road
Gurgaan-122018 Email: cirp.prime@gmail.com
26th August, 2022

Hol Applcabla

1| Lastdate fEi':.-iIJ:IH‘ISﬁj.’H'l of ;:at'ns

12| Chasses of crediars, Tamy, urder clause (b)

of sub-section {6A) of section 21, ascartained

by the Intenim Resplution Professional

13| Rames of imsobvency prafessonals Kerdfied

Ivact as authorised representative of creditors

acass (three names for each dass)

14 | [} Felevant forms availabie at

(o) Details of authorized represeniatives
arg avaiable al

Moo is haraby given tkal he Malicral Company Law Tribunal, Bench Il New Deli ordarad he

commencament of a Carporate Insaleency Rascluion Process agansi Prime Infrapark Private Limited

on 12th August, 2022,

Tha creditarsof Prime Infrapark Private Limited are hereby called upon b submd i ciams wilh prood,

om or befara Mth August, 2023 io the Inkaim Resclufion Professional &t the cormeaspondence addrass

rertianed agansteniry ko, 10 cnly,

The Financial credaars shall submit their claime with prooé by electronics means only, All other credilors

may submi claims wilh prood in person, by pestor ecinonics means.

& finamcial ereditor belonging 1o a class (Nol Applicable), s listed agams the anlry No. 12, shall indicate

itz choice of aulhanised represantative from amaong e thres insoleaency prafessionals listed agains: enlry

Mo 13 toactas authorised representaive of the dlass in Form CA [NolAppicals]

Submizsion of false or misleading proof of claims shall attract penaltes.

Santanu Kumar Samanta

Interim Resolulion Professional for Prme Infrapark Private Limited
Reg. No.: [BEVIPA-J0AP-P-0232412020-202113511
AFA Valid upto: 15.%.2&23_“

‘ot Appicatle

{a} ‘Web Link: hitps:libke gov inhomaldoanioads
(b} Mod Applicabies

Diate: 13.08.2022
Placa: Delhi

Regulation 47(1)}{b) of SEBI (LODR), 2015 [Rs. In Lacs)
Standalone Consolidated
. : 3 Months | 3 Months Year 3 Months | 3 Months Year
No. Particulars ended | ended | ended | ended | ended | ended
30062022 | 30062021 31052022 | 0062022 30062021 (31,03, 2022
Unawdited | Unawdited |  Awdited | Unaudited | Unaudited | Auwditad
1. | Tofal Income from Cperations {Net) 416,71 23204 | 1044.20 | 1TEDAT 840 62 ard4. 7y
2. | Wt ProfitiiLoss) for the period 41,76 9.27 .21 | 10942 15.28 7343
{before Tax, Exceplional andior Extraordinary items)
3. | Met Profiti{Loss) for the period 41.76 927 a2 | 10842 1526 73.43
(after Exceplional andior Extracrdinary fems)
4. | Mot ProfitiLoss) for the period after Tax 40.41 937 6821 | 100.30 11142 332,82
{afer Exceplional andior Extraordinary fems)
5. | Tedal Comprahensiee Income far the period a0 62 247 175.54 100.51 11182 444 46
{Comprising Prafif|Loss) for the panod {afler Tax) and oiher
Comprehensive Income (afler tax) e : S : e :
6. | Equity Share Capital (face value of Rs.10/- per share) 138.5 138.5 138.5 138.5 1385 138.5
7. | RBeserves (exclding Revaliation Resere) as shown in the . - | 3125.46 ‘ = | 584113
Audied Balance Sheel of the previous year
& | Earmings Per Share (of Rs. 10teach) for continuing and
dizconbnuing operalionz)
Basic: 0.25 a7 .46 (.51 0. 145
Ddutead: 0.28 0.7 .46 .51 079 1.45
Motes ;-

1. Theabove is an axtract of the detailed format of the slandatlone and consolidated pnaudited fnancial results for the quarer ended an 30" June, 2022
filed with the Stack Exchanges mnder Reqidalicn 33 of the SEBI (Listing Obfigaton and Disciosire Requremants) Ragulations, 2015, The full format
af slandalone ard consalidated Snancial results is availsble an the Stock Exchangas’ websiles-{weew bseindiacom) and the Company's website
{wwa.supanarindusirisl n) .

2. Theabave unaudited firancial resiills werna reviewed by the Ay dit Committes ard thene after approved at thie meeting of the Board of Directons hekd on
13ah August 2022 By order of the Board of Directors For and on behalf of

Superiar Industrial Enterprises Limibed

Sdl-

. KamalAgarwal

Place : New Dalhi Director
Date: 137 August, 2022 DM 02644047

5l Particulars Quarter Ended Year Ended
Mo
30,06,2022 | 31.03.2022 | 30.06.202 1 31.03.2022
liUnaudited)| tAudited) |[Unaudited) (Audited)
1 | Total Income from Operations (net) 112437 123706 103545 411244
: Péi;mnrf&tniﬁgmd [before tax Exceptional andfor — o o ———
] E
__ Eﬁ;ﬂ::ﬁ;ﬁﬂ;ﬁ?ﬂiﬁ;ﬂm ok ey Poepnionsl 134.42 106.40 #1.50 403.23
e e Rl RS
| Total Comprehensive Income for the Period [Comprising
g | Profit for the perlod (afer tax) and Other Comprehensive i 20 77.63 5345 2G5 065
| Imcome (after tax]]
6 | Equity Share Capital 235123 235123 235123 235123
7 | Regserves (excluding Revaluation Reterve| -— —_ —_ G66,92
B | Met Worth — — — 301815
9 | Paid up Debt Capital / Qutstanding Debt = = == 909,22
1l}EDuts.tanu:I-ng Redeemabde Praference Shares - — - —
11 | Debst Equity Ratio —_ — — 0.77
12 | Earmings Per Share (of Face Value of 104 each]
(tar continwing and discontinued operations)
Basic: [0 il 33" 02259 1.26"*
[luted: 0425 B33 g25* 1.26%"
r:;ff.apiml Redemption Ressrve —_ _
14 | Debenture Redemption Reserve — —
15 ,:.Elebt Service Coverage Ratio — - 0.48
16 | Interest Service Coverage Ratio - — 3.08
Mot Annualized

KWALITY PHARMACEUTICALS LTD. SUNSHIELD SUNSHIELD CHEMICALS LIMITED STATEMENT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS
Regd. Office: VILLAGE NAGKALAN, MAJITHA ROAD, AMRITSAR - 143601 Corporate Identity Number : L99999MH1986PLC041612 FORTHE QUARTER ENDED JUNE 30, 2022
_ CIN: L24232PB196IPLCO05426; Ph.: 8556820862 CHEMILALS LTD pegd, Office: 1501-A, Universal Majestic, P.L. Lokhande Marg, (Rs. in Lakhs except EPS datal
Email 1d: cs@@kwalitypharma com; Website: www.kwalitypharma com behind REK Intemational School, Chembur-West, Mumbai-400 043,
Extract of Un-Audited Consolidated Financial Results For The Quarter Ended June 30, 2022 Phone No, 25550126 | E Mail : investorservices@sunshieldchemicals, com 5. Quarter
{Rupees in Lacs axcept EPS) Website : www.sunshieldchemicals.com Nol ; Ended
Quarter Ended | Ouarter Ended Year Ended EXTRACT OF UNAUDITED FINANGIAL RESULTS FOR THE QUARTER ENDED 30 JUNE, 2022 Particulars
ir, Parliculars S0.06. 2022 30.06.2021 31.03.2022 Rs, Im Lakhs {Em;ept garnings per share) 30.06,2022
L — — u;;;f::;" "'1"'2‘:'[:“2‘:“:: ':;:::";2 Three Previous |Comesponding|  Year (Unaudited)
X G ONTED FT IRl BT : : : months | three months | three months | ended — .
2 Eal Brafit Tar HT ;HE'W I_I:quun: Tax. 140213 4571.85 1B6156.68 :F. Particulars andod sndad anded | .;'I'-tll:.hl Income from Operations (net) 112437
xeepbonal andior Extracedinary Items) 1] o |MetProfit for the period (before tax Exceptional and/or
_ IN06/2022 | 311032022 | 3IN06/2021 | 310032022 . . 134.28
3. | Net Profil for the period before tax {after 1402 .13 4571 .85 16156.68 Vnaudisd | Unacdited Dnaudited Budited | Extracedinary [tems)
Exceptional andior Extracrdinary itams) - - Mat Profit for the perind before tax (after Exceptional
4. | Net Profi for the period afer tax (after 1052.13 3431.85 11993.85 1| Tolal Incoma fram operations 6,287 6,725 G0GT | 24T |and/or Extracrdinary tems| e
Exceptional and/or Extraordinary items) 2 | Met Profit for the periodiyear 503 223 472 2,135 Net Profit for the period after tax (after Exceptional
5. | Tatal Eumprahensir'-'a Income for the period 1036.53 3419.73 11944 .62 [bafore tax and excepbional dems) | and/or Extracrdinary Items) 13
| Lo th har 1 iod
la?m mhi.r F'mgurtﬁ IE;H sﬁ. ﬁ:ﬂi r_?r: Eav«r:-uctzl_“E ; 3 Mbge!ﬁf:;ﬂ[ for r1Ih';| permd::.lealfn 503 £43 2254 3917 Total Comprehensive Income for the Period [Comprising
- [ L8 Jler exceplional nems} 5 | Profit for the period (after tax} and Other Comprehensive 5315
Equity Share Capital 1037.62 1037.62 1037.62 4 | Net Profit for the periodiyear after tax 182 279 1532 2,747 Income (after tax]]
F. | Resendes {exchuding Revaluation Reserve 5 | Total Comgpeahensive Income for the pericdiyear 383 279 1.636 2,752 : - -
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the pravious year R T 16996.79 |[:::E-Hell:i E;I‘;I:Wﬁz 136-',3 ;Eagh? 7 | Reserves (excluding Fevaluation Resarve) =
B. | Earming Per Share {of Rs, 10/ each) ] worca o - B | NetWorth —
1. Basic: 8.99 32.96 115.12 7 | Gtner EF”'EF j;‘f:;;ﬁ 'E"a'”ﬁ“”? b 4 D | Pavd up Debt Capital / Cutstanding Debt —
2. Diluted: 5.99 32.96 115.12 |85 per iasi 3 aldnce shect] - :
. 8 | Basic & Diluted Eamings per Share Ra 370 b Y 4736 10| Qutstanding Redeemable Preference Shares —
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e o L T [Ropes rLac) [* not annuakzed) -in Rupess 12 | Earninas Per Share (af Face Value of 10/- sach)
Quarter Ended | Quarter Ended Year Ended H'n'iE‘ s = ifor continuing and discontinued operaticns)
ar. i 30.06.2022 30.06.2021 31.03.2022 : : Basic: Q42
m Particuars ratiditad i dfad akited 1 The Unaudited financial Results for the guarter ended 30 June 2022 have been reviewed and s —
[Tt Iricorme- wom Coaraions TR A TR racommended by the Audit Committee and approvied by the Board of Directors of the Company at their Eeck i
T f.'l - h o be-u. : : : ' : ' respective Meetings heid on 13 August 2022, In Compfiances with Securifies and Exchange Board of India 13 fos pllaf Pledernirtin _RE"‘E”E —
ot Proft for the perid before tax Jo9.0 SEEN Ui (Listing Obligations and Disclosure Requirements) Regulation, 2015 ("SEBI Regulations*) a limited review [ {14/ Debenture Redemption Reserve =
3. | NetProfit for the period after tax 1054.96 3435.13 12004.66 of tha above results has been carried out by statutory auditors of the Company. 13 jDebt Service Coverage Ratio —
2. The above resulls were reviewed by the Audit Committes on 13" August, 2022 and approved by the 2 The above is an extract of the detailed format of QuanteryYear ended Financial Results filed with the Stock 16 | Interest Service Coverage Ratio -
Board of Directors of the Company at its meeting held on 137 August, 2022, Exchange under Regukation 33 of the SEBI {Listing Obligations and Disclosure Requirements) Regulations, ;'ﬂﬁﬂﬂualiﬂd
3. The ab i tract of the detailed f i of Cuarterly Fi | Results filed with the Stock i i T
E:{E'IEE'II';'.IE?E Iﬁ I'IEII:lnerE:.IéErEE!;:-:ulilﬁunEEEEDfliiH gl.ErrET 1Eisti:; Det:iiy dlIJTJ;i'I:{;al'rd D?;Clgﬁuﬁ! ;équir;manli EU15'.ThE hull fl]nr.]at of the l:'iUEI'EE-'I'I'_ll'I"!,l'E'.a[h' EfﬂEEII FII'IEI'II:':IE| Results are EI’IEIIEI:H:E on the Stock Exchange 1.The abore Unadited Financial Besults for the quarter and year ended June 30, 2022 wane raviewed by the Audis Com mictes and themafter approved and 1aken an
Requlations, 2015, the full format of the Quarterty Financial Results are available on the website o wiehsite (www bseindia, com) and on the Company's website www sunshigldchemicals.com record by the Beard of Dimctoes 21 thedr meeting held an 1 3th Augquss, 2002, The Stanatony uditans have carsed out a Linited Revies of the aboue fnancial restlts
thea ck Exchange(s)and on the Company's website (www_kwalitypharma.com) 3 The FigurESD‘f Previows Periods have been regrouped wherever necessary. 2. The aberve is an extract of detailed format of Unaudited standalons firandal results far the quarbes and year ended line 30, 2022 filed with B85E LTDY. wnde
Regulaticn 33 of the S3EE (Listing Obligatiors and Disclosure Reguirsments) Bagulations, 2015, The full farmat of Unaudited Finandial Resuits slang with segment
E H;EAF:_#ﬁ%E:RE;:EAEET?EIEEEL?:#EE For and on behalf of the Board of Directors L'..?E;d ﬂl|l.'l'!TI|:||ll.'l=lI. Fowr liIIF puanier and year ergded June 30, 2023 is avadabl= an the Stock Exchanpe website at teeve bosmda com) as well a3 on The Company's
ar Wihuite gt fecarw mginirs coml.
SUNSHIELD CHEMICALS LIMITED
Sdi- By order of Board of Directors For Kings infra Ventures Limited
Ramesh Arcra . . Ba I (5d/-]
Place: Amritsar Managing Director Mumbai, Virendrasingh Baidwal Place: Kochi “’"'E:em Disector
Date :13.08 2022 DIN: 00462656 13 August 2022 Managing Director Date: 13.08.2022 DEN; 05254460
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v SfeERI(A) fafie st ) fafer gfafafa(at) = wfm ifufg &
Ted Suged gfaya enRa(H)/sree wwfa(A) i fasel, e W o= fafu @
Idieawua it qd fafea Tefa & for swaraia s @ fafirg foRan S &1
ot =afed st erfafrm = 39 qea ffda el & grauel &1 Sootee wRar ® 98
fuf=m % graeEl & qed Sial /el JAH 1 STEE B |

fafr : 14.08.2022 T./- Mfha iR
W ;S Fd 2T hivew wefam wew fafwes

30/07/2022 <k, XIRT

%. 19,17,850/- (¥9A

I T I8 TR
3MS W I= °)

30.07.2022( 03 [, 2022

(qd @ fegwm tae T fates)
USithd Uel J&T HIEA: 4,11, Ugelt WhoTot, 3MHE et Ug, faocii-11002 (WRA)
WaET: L74110DL1962PLC003634, ®IF Se: +91-9910032394;
-7 emEEt: www.algoquantfintech.com J&@Ee : www.algoquantfintech.com
30 T, 2022 W WA faurEd ¥g erer@mwdfar
forita aftomt w1 wwi
(% @@ # ufd YRR TRT W BIgHt

T e TH a9
Tereron : .

30-06-2022 31-03-2022 30-06-2021 31-03-2022

(FETtE) (@A) | (oG )| (TR )
g | Fa 3 (Free) (10.46) 534.10 403.62 1710.33
sty &g fFHaa amw/(s1) (FT, (192.40) 54.50 210.57 316.42
Jqerfed T/ TR Heal
q ga#)
# gd ety vg MR (192.40) 54.50 210.57 316.42
o/ (BT (IT9efeEd qe/3Teren
JTATEROT TS} o g9=Ta# )
wT UvEl ety ®g el (131.15) 87.59 174,93 323.81
o/ (BH) (T9ared a7
STATYRYT Wl o q9=Ta# )
FX XA A vg SEAd (2.81) (5.63) (2.81) 19.08
Al 4 fee e (s)
(3TUenfed qAY/JAUST AT
el & uvETaH )
Aty 8 Fo1 AU T [ 223,65 421.46 482.04 1342.75
TG /(7)) (IR 9E) a4
I AWER JE (F ILEE)
afed]

Ued TR AW T (T 2- 16072 16072 | 16072 | 16072 |
A% & B I

le,q:qg[%ﬁﬁ ' 0.00 0.00 0.00 3193.45 |

g A IR am

_ (anfertea =&t)

(F) 74 (3.) (1.63) 1.09 2.18 4.03
(@) TEFLE (3.) (1.63) 1.09 2.18 4.03
AT gl 9 9fd IR 3T

(anfieriepra T&h)

(®) @ (%) ' (0.04) (0.07) | (0.04) 0.24
(@) SEFLE (3.) (0.04) (0.07) | (0.04) 0.24
Had qo1 9dd geEmerl 9
gid IR /(7)) (i

! qﬁ) ']

(%) 7@ (3.) (1.67) 1.02 2.14 4.27
(@) SEHLE (%) (1.67) 1.02 2.14 4.27
feufurat.

1. 30 9, 2022 1 TEMH fAET % faw ¢ sehRfia Reste fada aRomi ! 3 I faarol
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3T wEieh fagidl o STUR 99R fRT MU 7
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Wik TS & WY qiae forAmel R et foxia aRomsi & fawga aed 1 T 35300
7| ot Wear faxita aRems! 1 90 Ired e i Jeese www.bseindia.com
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TAGERT SRS URR iR WEde faftids % e @t frv e s # fr ufa . 10 e B Ty
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AUTO PINS (INDIA) LIMITED
Regd. Off.: Premise No. 40, 1st Fioor, India Mall, New Friends Colony,
Wew Delhi, South Delhi-110025
CIN: L34300DL1975PLEDDTI94 Landline: 91-128-41556591,92
Emall 1d: autopinsdelhi@gmail com. Website: hiips:/'www.autopinzindia.com

Statement of Unaudited Standalone Financial Results for
the First Quarter & Three Month Ended 30TH JUNE, 2022

(Rs. in Lacs except per share data)

l;luarlm' andad "raar Endad
Particulars 3.|] N mgz 31 |:|3 :EEIH 31 DE.HEE
(Unaudited)| (Audited) | (Audited)

Total Income from Operations 9ITV2 107837 610,85
Wet Profit / (Loss) for the period (before Tax,
Em:eplu:nnal andior Exn'a.-::-mlnar:.- iems) a.a1 10.30 44.04
Net Profit -'l. n:us-s-:l for the FIEFIEII.'J befare tax
[aﬂ,er E::-:epilnnal andior :::1ra-::n:||nar5r ||;ern5, 361 10,30 44 4
Net Profit | | {Loss) for the period afier tax nal’:er
Exc&phunal andor Entrwdmary Hams) 861 3575 a4.17
.Tnl:.an Eumprphanswe Inrnrne fnr_l:h:e-p-en;&d . =
|Comprising Profitiloss) for the pesiod (after tax)
_and Other I:umprehenslm Incams [al’ter ta:]] ) 561 35 ?ﬂ_ t_541__._1_T
F‘and up Equn',' Share Capltal [-::-1 Rs. 10 eanhh 5—???1 . .‘:-.'-':l r1__ I 5.'-'9.'-‘1
_I:I1h~Ef Equm.' H.& NA 55,52
Earnings Per Snare [-::-I Rs. 11- gach) [Inr
contmumng and discontinwed operations)-
1. Basic : .15 .63 112
2, Diluted. 0.15 .63 112
Notes:

1. The above iz an extract of the detailed format of the Uinaudites Standalone Financial
Resullz for First Quarter & Three Month Ended 30th June, 2022 filed with the
BSE under Regulation 33 of the SEBI (LODR) Regulations, 2015, The full format of the
Financial Results ended 30th June 2022 iz available on the B5E websife
{www. bseindia.comjand Company's website [htips:/hww.autopingindia.com)

2 The above Unaudited Financial Results were reviewed by the Audit Comnvitbea and
appraved by the Board of Diractors in s meeting held on 13th Augqust 2022,

For AUTO PINS (INDIAJLIMITED

Sd/-

RAJBIR SINGH

Place: Dalhi MANAGING DIRECTOR
Diate : 13.08.2022 DIM: 00176574

USiiehd hEAT@d : = hid R, IVSNLIA UNAT, MIETEE-201002, SH.

HEE : L25209UP1970PLC003320, W : 0120 — 2701472,
3-8 :investor.grievances@splindia.co.in, d58Ee :www.splindia.co.in

T
TAERT G <& St & R usten it g # freifa g & m-3F g St @y 52
oI 3 ded FHaR, 21 FAawR, 2022 H 11.00 I gal. ALALE. HI A Hi%|
(‘) /3t siifea forsperer |reHl (‘SNUETA’) & AiemH 9§ SRS ot S |
SR HIfIe-19 HEMRI 1 &9 H I@d U FIURE A T (THET) 7 9+t aRe 4.
14/2020, 17/2020 T 20/2020 FHHI: feAieh 8 31, 2020, 13 37, 2020 AT 5 TE, 2020
TS @ uRes 9. 02/2021 A 31 e, 2021, 21/2021 f&Aiw 14 fgawr, 2021 &)
f=Rar 7 3ro aRw= 9. 2/2022 feHie 5 W8, 2022 & Areq| A qe wRar gfaygfa g fafmg
e (“FR"’) 7 3o uRus 4. SEBI/HO/CFD/CMD1/CIR/P/2020/79 feAie 12 w8,
2020 91 9R9d €. SEBI/HO/CFD/CMD2/CIR/P/2021/11 feAiw 15 e, 2021
(Trfeer w9 ¥ aRod’ weiia) & wrem § R T W aewll # ifae suftufa & fe
difedt s (‘AE’) W o= sifedr fage @Al (‘sivdig’) % werw @ US|
RN e Tt STTHfd IS 3 & | TR aRus ©, 2/2022 feAie 5 WE, 2022 gR1 afier 31|
Sk TG HA T THT Ha <eflysiudion & mem q 31 R e g1 & T ¥ | e
sifaferm, 2013 % UEEHl Td 39S ded A Feml iR det (gEasa S vd gehe|
3Ted) faferm, 2015 % STATEH # FEOAT % WeE o 5241 TSTUA <t/ siudied % Arem|
F T T SRl | T TS § e i/ iuein & Weaw | 9 | Wehd ¢ |
Iugad aRusl den e eifufem, 2013 wE del (gEidsar S T Yehed STded)
fafram, 2015 & grifiTr graeml & STAEE § HEET S T bt 523 TSITR S/ SieeH|
% HEAH 9 AT H SRR 3R afier R 2021-22 Afed TSHTR w P 3A TS )
I el Sedeii-eh Aread et < S ek $-Ae ua ey feuiiedt arier(I) )
[ sl € |
HeH oM § o TSHTA <l a1 qen afties RAiE 2021-22 ! ot der@ze www.splin-
dia.co.in, Wiw THFET A Hewg fafes =1 Ja@Eze www.bseindia.com a]
TIUEENA @ dedEe www.evoting.nsdl.com W ol 3IUeed B WSS hdq|
ST/ Sieeen giaen o w9 g USied H IuRerd a1 A1 of Wk | TShed F wite g
% e Tsiem =it g § 3ucrey ¥ | i/ siudin & wem | Sow | 9 o A ae
Sl IRAOET FEHT Ui, 2013 T ERT 103 % d8d RE JU HA & fAC ot SR
HHHT TSI i ga1 § e THe gl W 9A1 JagH &3 & g s9q a9t e
w1 Refle g-Afém glaen (“Refre -Aifé’") &R TSigd % SR - fawen (13-
dfE’’) & weAH F HASH HI GRIET IUer A W@ T | Refe -AifenE-afen @i o
gfsran TSeR t ge # Sfeafad 7
I SRt $-Hat ST oY/ feuifred IriieRY & |1 ugel | Usiiehd € df $-aiféT o)
AN foraRor 31aek gsiihd $-Hal 9d W 91 i S | afe 3 shoel/fediforedt vrfiey
% T 3O E-HSA UAl USiihd Ael foRan €, O Fuan aiftier R 2iR E-aifén % fog
AN freror gTe oA Tg 19 Ael 3MESt Usiigha/3Tdee &hd o fag =i feu e feei|
T AT HX |

Wifeer | -9 Td1 USiehd/3TqSE i 8q IRUTHAAT IR ISR Urzee fafmes
eitar | O o IRRRY TE IR SRR TSl o Ui Hiferdl |, YERYRE T AW,
R YOS (FHT 921 W), U7 RIS 91 SMUR H1E i T-THIv Ui <
I A U investor.services@rcmcdelhi.com T feg 95 |

e | FIAT 31U feurisredt 9rieR (S1dT) | T e IR 319+ SMUl 3R1 eI

enfiar | IR ST STIUTe ek SO S-Hel AT Usiigha/3TaSe e |
Tord a8 2021-22 <hl NNk RAIE qAT HFIHI o 527 TSITH hi Pl HHAT I,
2013 & JrEE a0 et (ehasar S Td Yehed 3ed) faf=m, 2015 % 399N
[t IPRYRET % U 39k Usiiepd S-Hel Ud TR ST & S |
Hd TR Ulciteam fafaeg|

8./
fafr . 13 eFmE, 2022 T I
M ;WS (e wfere

PEARL GLOBAL

PEARL GLOBAL INDUSTRIES LIMITED

CIN: L74899DL1989PLCO36849

Registered Office.: C-17/1, Paschimi Marg, Vasant Vihar, New Delhi-110057

Corp. Off.: Pearl Tower Plot No. 51, Sector-32, Institutional Area, Gurgaon-122001, Haryana
Tel: 0124-4651000; E-mail :

EXTRACT OF CONSOLIDATED UN-AUDITED FINANCIAL RESULTS

FOR THE QUARTER ENDED JUNE 30, 2022

Quarter Ended Quarter Ended Quarter Ended Year Ended

investor.pgil@pearlglobal.com; Website: www.pearlglobal.com

(Rs. in Lakhs except earning per share data)

Particulars 30.06.2022 31.03.2022 30.06.2021 31.03.2022
{Un-audited) {Audited) (Un-audited) (Audited)
1. | Total income from operations E5,00645 | BIbULD | 4562186 | 2,71.95290
2. | Net Profit/{Loss) for the period (before Tax,Exceptional
|| andlor Extraordinary items”) 454874 |  3,1689.95 250.73 791000 |
3. | Net Profit / (Loss) for the period before tax (after
Exceptmnal and f or Ehtraﬂn::lmary -Iems ) 4,354.14 3.213.70 246.07 8,581.82
4. | Net Profit/{Loss) for the period after tax (aﬁer Exceptmnal
_______ | _Eiﬂ:l:l_.l'p_[_E_rt_r_a_?_l::Ellna_r}j_lLE[rl_s__}_______________ i o 3,637.70 2,849 39 (75.83) 7,010.88
5. | Total Comprehensive Income for the period(Comprising
Profit / (Loss) for the period (after tax) and Other
_____ | Somprehenaiie Income talor lax) 291999 | 304323 (105.61) 841614
_ 8. | | Equity Share Eaput.al 2,166.39 2,166.39 2,166.39 2,166.39
7. | Reserves (excluding Revaluation Reserve) as shown in
| the Audited Balance Sheet of the previous year. - - - 57,727.53
g | Eamlng Per Share (of Rs. 10/- each)
(for continuing and discounted operations) -
Basic : 16.84 12.51 0.08 31.46
Diluted : 16.84 1251 008 | 31.46

Motes:

meetings held on August 13, 2022,

Regulations, 2015:

{ ) Exmptmnal and/or Extraordinary items adjusted in the statement of Profit & Loss in accordance with Ind AS Rules.

(i} The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of
SEBI (Listing obligations and Disclosure Requirements) Regulations, 2015, The full format of the quarterly Financial Results{both
Consolidated & Standalone) are available on the Company's website at www.pearlglobal.com, besides the websites of BSE Lid.
{www.bseindia.com) and National Stock Exchange of India Ltd. (www.nseindia.com).

(i) The above results were reviewed and recommended by the Audit Committee and approved by the Board of the Directors at their

{iii) Additional information on standalone financial results pursuant to Regulation 47 of SEBI (Listing Obligations Disclosure Reguireaments)

(Rs. in Lakhs)

Place : Gurugram
Dated : August 13, 2022

Particulars Quarter Ended Quarter Ended Quarter Ended Year Ended
30.06.2022 31.03.2022 30.06.2021 31.03.2022
{Un-audited) (Audited) {Un-audited) {Audited)
| (a) | Turnover ' 32.786.82 34.972.59 16,990.33 893,377.06
(b) | Net Profit / (Loss) for the period before tax (after
Exceptional and / or Extraordinary items 2,156.52 1,614.68 606.15 3.610.59
(c) | Total Comprehensive Income for the period
(Comprising Profit { (Loss) for the period (after tax)
| and Other Comprehensive Income (after tax) 249.15 838.97 495.47 2.976.04
By order of the Board
For Pearl Global Industries Limited
odf-

(Pallab Banerjee)
Managing Director
DIN 07193749




SUNDAY, AUGUST 14, 2022

MANAPPURAM HOME FINANCE LIMITED

FORMERLY MANAPPURAM HOME FINANCE PVT LTD

¥ MANAPPURAM
CIN : UB5823KL2010PLC039179

Uinit 301-315, 3rd Floor, A wing, Kanakia Wall Street, Andheri-Kurla Road, Andheri East, Mumbai = 400003,
Contact No. ; 022-68194000/022-66211000,

POSSESSION NOTICE (For Immovable Property)

Whereas, the undersigned being the suthorised officer of Manappuram Home Finance Ltd ("MAHOFIN") under the Securilisation and
Reconstruction of Financial Assets and Enforcement of Security Inberest *[Act] 2002 (54 of 2002) and in exercise of powers confered under
section 13(12) read with e 9 of the sscurity nterest (Enforcement) Rules, 2002 issued a Demand Notice caling upon the bormowers and co-
bomowersio repay the amount mentionsd in the notice and Interest thereon within 60 days from the date of receipt of the sad nofice, The bomower
having failed fo repay the amound, nofice 15 hereby given o the bormower and the pubiic in genssal thal the undersigned has taken Symbolic
possession of the propesty desenbed herein belowin exercisa of powers conferred on himher under section 13{4) ofthe said “{Act] read with rule @
of the said nules, The bormower in paricular and the pubic in general i hereby caubioned nod 1o deal with the property and any dealings with the
property will be subecttothe charge ofthe Manappuram Home Finance Lid as mentioned below for each of the respechve properies:

FIMANGE LTD.

5r. Name of Borrower and Description of Secured Asset in Date of Demand Date of
Mo, Co-borrower! Loan account respect of which Interest has been created Notice sent &  |possession
number’ Branch Qutstanding Ameunt
1 | PARMESH APPARAD SAPPATA, Flat Mo.302 3rd Floor, Gudelll Miwas Mear 15-02-2022 & 12-08-2022
Purashattam Apparay Sappata, Kamala  |Markandey Temple, Padma Nagar H.No Rs,1137309/-
Apparan Sappata, Mahesh Kistayya Dusal | 948 Servay No 48, Hissa No 17 Village Kamatghar
PUSOPULONSOD0005006 1 31VIRAR | New Kanen, Taluka Bhiwandi Thane-421302

Sdi-, Authorised Officer
Manappuram Home Finance Ltd

Date : 14.08.2022
Place : MAHARASHTRA

Ceinsys Tech Limited

Reg. Office: 10/53, I.T. Park, Nagpur-440022

Corporate ldentification Number (CIN) : L72300MH1998PLC114790]
[Tel No. 91 712 6782800]

Web: www.ceinsys.com, email: cs@ceinsys.com

£ Ceinsys Tech Ltd

AG> ABC GAS (International) Limited

CIN NO.: LET100MH1980PLCOE2118
1, Mahesh Villa, Warll, Mumisai - 400018, |Tel : 24938697/24935508
Fax : 00-91-22-245937758 | Email 1D : swatii@abogas.couin; Web @ www.abcgas.codin

STATEMENT OF STANDALONE UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER ENDED 30TH JUNE, 2022

A%, in Lakhsz)
I _ ) -ﬂIHlEF Ended Yaar Ended
Parliculars J0.06.2022 31.03. 2022 30,0620 31.03.2022
[Unaudited) {Audited) [Unaudited) {Audited)

1 | Tatal incorms from operations (Met) 12.04 10.07 O 34 188,52
2 | Netprofit 7 {Loss | from ardinary activities

after 1ax {3.53) 45.85 (irid) 2518
3 | MetProfit/ (Loss) for the pericd after fax

(after Extraordnary items) {3.53) 4585 (12.14) 2812
4 | Equity Share Capital 195.00 108 0 158 00 198.00
5 | Reserves (exchuding Revatation Resene as

shaw I thie Balance Shest of pressous Year {31.87)
6 | Eaming per Share

(before extraondnany Hems)

o4 K. 10/ each, nod annualised)

Basic : {0.18) 232 (0L61) 127

Diluted : 10.18) 232 (1) 127
7| Earnirg per Share (alter extracndinary Bems)

ol Re 10V each, nol annuaised)

Basic : {0.18) 2.32 (0.61) 127

Diluded : 10.18) 232 [E1] 1.27

Maobes ; The above is an extract of the detaled fomat of Cuarter Ended Financial Resuts filed with the sinck Exchanges undar
Raguiation 33 of the SEB! (Listing and Gther Disdozura Requirements | Reguletian 2015, The fll formats afthe Quaterky Endad
Financial Fesuls ara awalable on the Stock Exchange websites -wwwbseindia.com ard on the Company 's wabsite
wanw abegasinemalioral com,

For on behalf of ike Board of Directors.
of ABC Gas | Imternational ) Lid.

WWW.FINANCIALEXPRESS.COM

FE SUNDAY

THINKINK PICTUREZ LIMITED
(Formerly Think Ink Studio Limited)

Regd Off.: Bunglow Mo, 8i71, Mhada, 5V P Magar, 4 Bunglow Mhada,
Andhes (West), Mumbai = 400 053
CIN: L22300MHZ008PLC181234, E-mail: kjha@thinkinkpicturez.com

EXTRACT OF UNAUDITED FINAMCIAL RESULTS FOR THE

QUARTER EMDED 30 JUNE 2022 Rs. In lakhs
st Quarter Ended | creor
Mo FARTICULARS SOM06/22 | B0M0B/Z1 | 31103022

Unaudited | Unsudited | Audited
1. | Total Income from Operations 160.53 38,96 104083
2. | Met Profil for the parod before lax and sxcaptional
ibemsg B170( (10eG0) [ 40619
3. | Met Profit for the period befors tax and after
exceptional ems 170 {10600 | 40619
4. | Met Profit for the period after tax 8170 (10.80) [ 303.38
5. | Tolal Comprahansive Income for the pericd
[Mat of Tax) 81,70 (10600 [ 30336
6. | Paid up equity Share Capital 1481.40 | 1481.40 (1481 40
7] Earnings per Ehs?e-:Bsaic& Difuted)
| {nod annualisad) 024 (0.04) 1.02

HOTES;

lhwz exbird applicabls,

1. This stalement has been prepsted in accordance wilh he Companies (Indesan
Accounting Standards) Rules, 2015 (Ind AS) prescribed under Seclion 133 of the
Companies Act, 20103 and olher recognised accounling practices and policies ta

2. Thne above is an axiract of the detailed [ormal of the Standalons Financial Resulls
feor thee quarter ended 30 Jone, 2022 filed with the 3ock Exchanges under
Regulation 33 af he SEBI (Lisling Obligations and Discosure Reguirsments)
Regulations, 2015, The Twll formal af standalone results of the Company for tha
Quarler ended 30 June, 2022 are available on the Slock Exchange website
[whetw b aindia.com) and anthe Companies websile weeathinkinkpicturez.com

3. The above resulls were approved By e Board of Direclors at hair respectng
EXTRACGT OF STATEMENT OF UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL i vk M nitaates o
Place; Mumbai _ Rokith Shorewala .
RESULTS FOR THE QUARTER ENDED JUNE 30, 2022 Dute: 14,0022 bt in il il i
{Ria.in Lakhs, wnbess otheraise sabed) Vimal Kumar Lahoti
STANDALONE CONSOLIDATED Plants: Wy ek i
30,06.2022 | 30.06.2021 | 31.03.2022 | 30.06.2022 | 30.06.2021 | 31.03.2022 o b AL L,
Particul (Quarter (Quarter (Year (Quarter Quarter (Year
arteniars Ended) | Ended) | Ended) Ended) nded) | Ended)
Unaudited | Unaudited Audited Unaudited | Unaudited | Audited EORM A
Total Income from 283289 409208 1961955 4101.26| 4,093.45| 20,288 64 AT, B E n Ap PUBLIC ANNOUNCEMENT
Operations (Net) onsses [ Under Regulation 6 of the Insalvency and Bankruptcy Board of India
Net Profit { {Loss) for the eyl FINANCE LIMITED (Insalvency Resolution Process for Corporate Persons) Regulations, 2016
period before Tax and 38.03 390.47| 1,113.89 41545  390.31| 1,161.68 i Partnership for Prosperity FOR THE ATTENTION OF THE CREDITORS OF
Exceplional ltems PRIME INFRAPARK PRIVATE LIMITED
Net Profit / {Loss) for the Corporate Identity Number (CIN):U65929MH1990PLCOS7829 : RELEVANT PARTICULARS
period before tax (after 48,03 400.47 1,119.80 505 46 40091 | 1.247.78 Registered Office: Avinisha Tower, Mehadia Chowk, Dhantoli, Nagpur - 430012, Tel No. 0712-6663999, I'[Name of Corporate Debtor  [PRIME INFRAPARK PRIVATE LIMITED
Exceptional items) Website: www.berarfinance.com ; E-mail: investor.relations@berarfinance.com 2 |Date of incorporalion of Corporale Dablor | 23 Now, 2008
MNet Profit / (Loss) for the Extract of Financial Results for the quarter ended June 30, 2022 3 iﬁ;ﬁ?ﬂ?ﬁiﬁ;}wmb Detor Eﬁiﬁ%ﬁ:ﬁﬁ:ﬁ”ﬁs?m
period after tax (after 33.55 299.73 T67.00 54411 299.58 951.81 [Regulation 52(8) read with Regulation 52(4) of the Securibes and Exchange Board of India i e |[!El1l:ilj'f!‘]-||3 Cimied Liabiy UdﬁammzmﬁF’TC‘-EIﬁSi?
Exceptional items ) (Listing Obligations and Disclosure Requirements) Regulations, 2015 (LODR Regulations )] | ldentification No, of Corporate Debior
Total Comprehensive Income ——— . e e & | Address of the regisiered office and Registerad Office: B-85, 15t Floar, Defence
for the period [Comprising (€ in Lakhs, except per equity share data and Debt E.q1.r|117. Ratio) |arincinal office (¢ any) of Corporate Debor| Colery, South Dilh, New Deti- 110024
Profit / (Loss) for the period 27.53 298.90 74291 510.67 28875 924 .33 Quarter ended] Quarter ended | Year ended Eul:r?m:t.r.-?amc Uﬂl*’jﬁl :?Ei';ﬁ;q];jutﬂml’- Pl
(after tax) and Other Sr. PARTICULARS June 30,2022 | June 30,2021 {March 312022 | i e LIS L
Comprehensive Income UNAUDITED] UNAUDITED | AUDITED Wspect o Corporate Dabior "
{after tax)] ¥ . ' - e - - — — .
Paid ub Eaulty Ehare Cactal | 354314 171 154393 TR TR ] NI 1 | Total Income from Operations 4736.94 NA 17550.31 L !F::mﬁ F'friﬁt?;;fsdtﬁufe of insolvency ggr;:ri;m[ﬂﬁglﬂﬁa%mgfﬁg]
aid up Equity Share Capita 543, J11. 243, v, ' il 2 | Net Profit for the period (before Tax, 495.16 NA 223741 . - — : -
{Equity Share of Rs.10/-each)| Exceptional and/or Extraordinary items #) " Ixm.:l:. Eﬁ;gf:ﬁ?.;ﬁ; %thgi:ﬁnu::rm ,:f;:,??ﬁ.?ﬁﬁ:?&;;:mmmﬁ.13511
Other Equity (Excluding 3 | Net Profit for the penod before tax 495.16 NA 2237.41 | Resciusion Profassianal e ' i i
Revaluation Reserve as 14,430.89 14,743.07 (after Exceptional and/or Extraordinary items #) 9. | Adrress & email of the interim resolution | C-170, Goif View Apartments, Saket, New
shown in the Balance Sheet) 4 | Net Profit for the period after tax 6R.B1 NA 1741.98 prafessional, as regisiered wilh the baard | Delhi-110017. E-mail: santanukumari@yahao.com
Earnings Per Share (after Exceptional and/or Extraordinary items#) 10 Address and e-mail to be used for Immaculabs Resolution Professionats Private Limiled,
" y ! pred h the Intesim Linit Mo. 112, Firsl Floor, Tower-4,
(Face ".-"j:'llue of Rs. 1{:'1'-.} g I".ﬂlll [ |._1|!!'||1r'|;!'|1:n§w:: llnuur'm: _I'ur the penod 165 71 NA 1640 84 EJEEITEM m;ﬂﬂnu;e ntenm CE:'nn'grcjafC;:ﬁplElF‘E-Ecﬂ;:fd?. gﬂp;larfaﬂdﬁgﬂij
a) Basic (*"Not Annualised): n.22* 2.70 .55 3.33* 289 g2 [Comprising Profit for the period (after tax) Gurigacn-122018 Email: cirp.primepmal.com
b) Dilutad (*Mat Annualised): 0.22* 270 6.55% 3.33 2.69° 8.12* and Other Comprehensive Income (after tax )] 11, Last date far submission of daims 26th August, 2022
6 | Paid -up Equity Share Capital 1233.68 NA 1233.68 12 | Classes of creditors, if sy, under deusa (b) | Mat Applicable
NOTES: 7 1| Reserves (excluding Revaluation Reserve) 10932 .49 MNA 10556.58 af suir-secton [6A) of sacion 21, asceraned
1. The above is an extract of the detailed format of statement of unaudited Standalone and Consolidated Financial Results for the 8 Sacurities Premium Account 14123.94 A 14123.64 m-helm Resolution F'n:lh.!smni.d call)
quarer ended on June 30, 2022 filed with Sfock Exchanges on 13th August, 2022 under Regulation 33 of the SEBI (Listing o | Net worth 26390.13 NA 15914.19 13.{ Mames of insclvancy professicnas idenlified| Mot Applicable
Obligations and Disclosure Requirements) Regulations, 2015. The fullfarmat of said Financial Results are available on the Stock il — it i : =l SRR N L VO
Exchange website at: (www.bseindia.com) and on the Company’s website at: (www.ceinsys.com) 10 | Paid up Debt Capital/ Outstanding Debt 1237.07 NA 13708. 7. ' ' ' — ST i
11 | Outstanding Redeemable Preference Shares NA NA NA e it |G Nty T RS
2, These Unaudited Standalone & Caonsolidated Financial Results of Cainsys Tech Limited {the *Company™) for the quarter ended 12 | Debi Equity Ratio 2.75 NA 2.92 ] A [ e Somedas. |
June 30, 2022 (the "staternent”) were reviewed by Audit Committee and approved by the Board of Directors at their meeting held 13 | Earnings Per Share (of Rs. 10/- each) NA Watica is hereby gwven Bat the National Company Law Trbural, Banch I, New Delhi ordered the
onAugust 13, 2022. The Statutory auditors of the company has carmed out a limited review of the above results u) Basic 2 99 NA 17.28 cammencement of a Corporate Insohvency Resolution Process against Prime Infrapark Private Limited
b) Diluted 2.99 NA 17.18 DI Tl S, 4300
For Ceinsys Tech Limited 14 Cloltal Redernsiion asrms .H‘M ..,4 . -\;ﬁ The creditors of Prime Infrapark Private Limited are hereny called wupon to submit fheir claims aith proaf,
cdc ( BCTY | J on or balore 26th August, 2022 bo the Inferim Resokilion Professonal al the comespondencs address
15 | Debenture Redemption Reserve NA NA NA manticnied againstantry Mo 10 anly.
Sd/- I 6 Debi Service Covernge Ratio MA MA MA The Firlt.lan!:ri;I |_:radil|:r5 shair ELEIn'I'HﬁEt'ilr :IEIi:‘:15 wEh r}prl:-:lrt-'_.'IEllEll:lrl:lr'iI:E maars anly. A ciher cradiloes
Dr. Abhay Kimmatkar 17 | Interest Service Coverage R NA NA NA mey submit cleims wih proaf in persan, by past or elecironics means.
Place: Pune Mana;ing Directar - SURTOSE SUIV00 . Sl - - A Sinancig craditor belonging to a class {Not Applicable), as Isted against the eniry Ne. 12, shall indicate
atg: Auaiet 13 2097 : # Exceptional and/or Extraordinary items adjusted in the Statement of Profit and Loss in accordance its chaice of authorised representativg from amang the Firee isslvency professionats ksted againsl entry
Date: August 13, 20 DIN: 01984134 ;
' with Ind AS Rules. Na. 13 bo act a5 authorised represantative of the dass in Foem CA [Mot&pplicable].

Notes :

p} The above Results have been reviewed by the Audit Committee and subsequenily approved by the Board
of Directors at their respective meetings held on August 12, 2022

by The above is sn extract of the dewmiled format of  financial resulis filed with the BSE Limited | “Siock
Exchange”™) under Regulstion 52 of the LODR Hepulstions. The full formai of the Fmancial resulis are
availahle on the websites of the Siock Exchange ie www bseindiacom and on the website of the Company
e www berarfinance com

Submissicn of false or miskeading proof of claims shall atiract penalties,

Santanu Kumar Samanta

Interim Resoluticn Professional for Prime infrapark Private Limited
Rag. Mo.: [BEIIPA-O01/IP-P-023242020-202 1113511

AFA Valid uplo: 15,03 E'IJEEJ

KINGS INFRA VENTURES LIMITED

Date; 13.08. 2022
| Place: Dedhi

(CIN: LO5000KL1987PLC004913)

Registered office: 148, 14th Floor, The Atria, Opp. Gurudwara Temple, Thevara, Cochin - 682 015.
Tal: 0484 6586558, Email: info@kingsinfra.com, Web: www kingsinfra.com

STATEMENT OF UNAUDITED STANDALONE FINANCIAL RESULTS ¢} For the other hine items referred in regulation 52 (4) of the LODR Repulations, pertineni disclosures have
FOR THE QUARTER AND YEAR ENDED JUNE 30, 2022 b::!uu I1'Ii|lil.l.' o Stock L'_m.']aungn: ond can be accessed on wwwhbseindincom. and on the website of the PARTAP INDUSTRIES LIMITED
{Rs. in Lakhs except EPS datal Company i.¢ www berarflinance.com Regd. Cdfice : Vill Beopror, G.T. Racd, Mear Shamihu Barrier,
d) This Extract of Financial Resulis has been prepared in accordance with the requirement of Regulation 32 of Distt, Pafiala, Punjab 140417 INDHA
i the LODR Regulations read with Operational Circular bearing reference no. SERIHODDHSDDHS Divl CIN : L15142PB19B3PLCO05E14, Email : partaplsting2017@gmail com
:IL Particulars Quarter Ended Year Ended IPICIR/2022/0000000103 dated July 29, 2022 ("Circular”) EXTRACT OF AUDITED FINANCIAL RESULTS
¢} The Company has availed relaxation provided by SEBI wvide its Circular and not shown the column for the FOR THE QUARTER AND YEAR ENDED JUNE 30, 2022
corresponding quarter ended June 30, 2021 in the Financial Resulis. {INR in Lacs except per share data)
I0.06.2022 | 31.03.2022 | 30.06. 2021 31.03.2022 For Berar Finance Limited e
{Unaudited]| tAudited) |(Unaudited) {Busdited] ! sd/- g 5L —— stk
; . Sand Jawanijal b, For the Guarter Ended For the Year Ended
1 |Votalincome from Operations (net) H2437 | 123806 | 103545 Hiz44 Place: Nagpur Managing Dircctor ARG 00003 ) IO | 310300021 310000
5 Met Profit for the periad (bafore tax Exceptional and/or o e a150 api 5 Date: Angust 12, 2022 DI%: 01490054 1| Tolal lncomea fram operations | 13326.08( 13008.88| 7T5B0.04 ) 42714 25 0202 53
Extraordinary ltems) 2| Profitf{loss) befors Tax ARer
et Profit for the period before tax |after Exceptional Excenfional & exlraceding
3 \ 134,42 106.40 B1.50 403.23 P ry
arlor ey airinary ieds) Hlams 180667 1.15646| 63237 443307( 180084
Met Proft for the perlod after tax (after Exceptional : -
4 99.29 T 58.448 245 .56 3| Tokal Comprehensive Income
i Exirsardiniry e} for the period 154687  6128| eszar| a337es| 125360
Tatal Comprehensive Inoome for the Period (Comprising "y .
g | Brodit for the period [after tax) and Other Comprahensive iy 29 T1E3 SR 48 205 96 * F‘a!d o E|:|U|EI.‘!.' Shasr; I:aprla.}
Incame [after tax)] 3 [ 3202 350 Bquily Shares o
e TR T E TR T T APIS INDIA LIMITED INR 10- each ) s202|  aze2|  aeoe|  sror| 3202
e _ - ' : : K CIN: L51900DL1983PLC164048 5| Earmings per equity
7 |Reserves lexcluding Revaluation Reserve) = = = 666.92 | ﬂl! S 7 Registered office: 18/32, East Patel Nagar, New Delhi-110008 (for Continuing cperation) &
i o _ — — — ol = U Tel: 011-4320 6650, | 7 Fax: 011-2571 3631 | = E-mail: mail @apisindia.com Discontinied Operation
9 |Paid up Debt Capital / Outstanding Dabt i it = SRl @ Website: www,apigjndiﬂ,cnm (1) Basic 48.57 1.81 19.75 10423 3415
10 | Outstanding Hedeamable Preferance Sharas e = — - (#) Diutad 4R.AT 141 19.75 104,73 1915
11 | Debt Equity Ratio — — — 077 Extract of Consolidated unaudited Financial Results for the Quarter ended on June 30, 2022 A S T R sk o aliata St
1.2 | Earnings Per Share {of Face Value of 10 each]) (T In Lakhs except per share data) (OMSOLDATERD
{for continuirg and discontinued operations) 5L i F-n h. liu Er.lll = mm&“—d
= oars | o | oz 126 s e ™ Sr [l O i)
Diluted; 04z | 03It | ozt 1260 No Fscthenl nyw =SLOE0EE | =0 M0.ANR1 |2 LOSEDEE 1{ Total Income fram cperations | 14,374,685 13.78182| 8,264 52 45,641 54| 33,145 06
13 | Capital Bedemption Pesernag i . {(Unaudited) | (Unaudited) | (Audited) ; Pmﬁmim:l 'if-rli' 5 12,304, g1 254, a4, 45
. ' before Tax
14 | Debenture Redemption Reserve i — Total income from operations (Net) 6,830.59 7.713.09 29,597.19 Excepfionl & extraordinary
15 [DE Servipe Covemne el = — e 2 | Net Profit/Loss for the period {before tax, exceptional items (61.89) 219.33 87817 ilems 188338 105573| 44179 3180555| 1,303.53
16 |Interest Service Coverage Ratio — — 104 andjor extraordinary items) 3| Total Comprehensive Income
"¥Mot Annualized : : E 4
3 |Met Profit/Loss for the period before tax (after exceptional (61.89) 219,33 87817 for the pesiod 1.623.58 461 44179) 275221  BS2.08
STATE MENTFg; %EIE E%ﬂg#{&%#gég?dainaﬁgﬁgg”‘“— RESULTS items and/or extracrdinary items) 4| Paid-up Equty Share Capilst
. . r (32,02 350 Equity Sharas of
. [Rs. in Lakhs except EPS datal 4 !'*de't Profit/Loss for th_e per_md after tax (after exceptional 177.04 123.90 76783 INR 101- each & 8,00 000
iterns and/or extraordinary items) Exquity Shares of INR, 100-
g1, Quarter 5 | Total comprehensive income [comprsing profit/loss for the 177.04 123.90 710,38 gach | 40.02 40,02 40.02 40.02 40,02
No - Ended period after tax and other comprehensive incame (after tax)] 5| Earnings per eguity
| . . ) ? |
Particulars Paidl up equity share capital {Face value of £10/- each) 551,01 551.01 551.01 (for Continuing cperation) &
30,06.2022 5 e i '| e i—; Discontinued Operaticn
BLerva (EXCIudng revaluatlion rasgrva : ! :
{Unauditsd) A ing b (1) Basic a5 o01z|  11oa|  eeTE|  2am
Earni hara (face val fZ 10/~ each) (not a lis 5
T [Fotalimcoms from Operations fned) 12437 amAngs per Share Bace vae % T sach) (ot annwsheed! _ | ) Dt we| 012  mod esrs] 219
5 |Met Profit for the period (before tax Exceptional and/or T Basic and Diluted earnings per share (in T) i 2.25 12.89 Note -

Extraordinary Items] : Maotes: The above is an exiract of the detailed format of Financial Results for the quarter and year
et Profit for th o beefiora tax {after Exceptional 5 . : ; ) . : with C ] f | (listi
R g R L PRI S——— Y e T
4 | Net Profit for the period after tax (after Exceptional — St st S T mRtng S R SHBRER A ' and Consolidated Financial Results are available on the website of www, msei.com and on

andfor Extraordinary lterms) 2 The Statutory Auditors of the Company have carried owut the Limited Review of unaudited (Standalone & the Company's website at www.partapdenim.com
Tatal Comprehensive Income for the Period (Comprising Cansoldated) financial results for the quarter ended June 30, 2022, in accordance Regulation 33 of the SEEBI For Parap Indusines Lirmited
5 Trn}ﬁt Fu:urtr_hte perl:ulz:-d [after tax) and Other Comprehensive 09,15 (Listing Cixligation and Disclosures Requirements) Regulations, 2015, Date ; 43.08.2022 Sudarshan Paul Bansal
ncome [after tax)] : : . . .
_ : : - 3 The above is an extract of the detailed format of unaudited financial results for the quarter ended June 30, Placa - Kolhapur Lhormian & Managing Director
5 | Equiy Share Capital ARl 2022, filled with Stock Exchange under Regulation 33 of SEBI (Listing Obligations and Disclosure Requireemnts)
7 |Reserves (excluding Revaluation Reserve) — Regulations, 2015, The full format of unaudited (Standalone & Consolidated) financial results of the Company
A | ket Waorth — for the quarter ended June 30, 2022 are available on the website of BSE Limited at www bseindia.com and on CLASSIFIED CENTRES IN MUMBAI
9 |Paid up Debt Capital / Qutstanding Debt 5 the website of Company at www.apisindia.com. Nikharge Advertising, Ronak Advertising,
i — 2 . Borivali (W), Vashi.
1IEI Outstanding Redeemable Preferance Shares 4 The key figures of the Company on standalone basis are as follows: Phone : 28921255 Phone - 71012345
17 | Debt Equity Ratic = Mobile : 9322210176 Mobile: 9324102060/
1? Fl.'-'rl'linﬂ'.l pr:r Eh.;lr\vl,'--:ﬁl{ Fﬂ!.ﬂ.' "i'.“h.-":' I:"r 1|:|,|'- E'tl-':.h:' Ql.lﬂl"t'Er E’“dEd ?Hf E“d‘Ed s PubliCity 9820152753
ifar continuing and discontinued operations) Particulars 30.06.2022 30.06.2021 31.032.2022 Bloiriﬂvaili West Rahul Advertising
Basic: 0.42"® udite fau td} it!d"i 022-28927421 | 9930898947 Vashi,
in {UI'I-I dl [u di {Md Phone: 022-65119998
Diluted: ol l Tatal income from operations (Net) 683089 7.713.09 29,662 52 M.S. Ad;ert;'g;zg, Mobile: 9820200044
13 |Capital fRad than A ayander >
apita empthan : BEEYE — Profit/Loss before tax {61.85) 21939 Q4a.09 Phone: 022-28160100 S.Kumar Publicity,
14 | Debenture Redemption Reserve — b L ; (61.85) 15836 50014 Mobile: 9769711727 Vashi,
: - rofit/Loss after tax : ; 600. Phone : 27898472
§ 3 Cient ServiEe Foverage Ratk) =t — Sugo Advertising, Mobile : 9820889848
16 |interest Service Coverage Ratlo — Other comprehensive income/Loss . = (57.45) Vasai (W),
*Not Annualized Total comprehensive income/Loss (61.85) 158.36 542 63 D e sy 82329/ g Ads & Communications,
rd'l?htei: Unaudired R inl Ragidrs i h d wlaed Juise 30, 20322 ieveesd By The Auadit i Hi f o and tak Hhone < 27892555/ 61372555
ab¥) fiE I 1 bad WSl 808 By arfef piid Woar i 3k wETE FEdve Ih IDLarTtee and theraller appioeed and Taken 4n i i ICL ini 1 1
rhl.‘:d by;.ltlur ﬁd ol [:-i:.e{l:{u!_-. at thais I'l'-l':ﬁlii‘-'l?l:-lull! l:-:'l 13ah -’-'.l::llnll.= HOEE The Stagurary Auckors have i;ril‘.'ij i 3 Lr':'|i||:'|:l FJ?I;'iEw af 1he :‘lbl:li'e hnanis IE‘SJ.I".E.I 3 E:J:E:IEETLZF ::frfnrfyIzﬁ;j:iﬁi;;::gg;:r ended have been oy PE‘d f reafranged. Wi s ] %‘;ﬁi‘r(e;g.Pubhc’ty’ ?Z’;::znzl%o.mmunlcatlon’
1 The slbbove iz an extract of detailed farmat of Unsudited standalone financesd resulis for the quarter and vear ended June 10, 2022 filed with BSE LTDL under H ' Phon_e : 0250 — 2503913. Phone : 2544 5007.
Reguiatian 33 of the SERI | Lesting Obbgations and Cisc] osures F!egurzme-ﬂtsl Regulstions. 20015 The full format of Uraudited Fnancisd Results along with segment Ord f the Board Mobile : 9923935556
based infarmation far the quartsr and wear snded June 30, X022 & availsble on the Sock Exchange website at (wwwhseindiacom) as well az on the Company's By er o e Mangal Advtg & Consultancy,
\Webaite at jwww kingsinfra.com). For APIS India Limited Plasma Advertising, Thane (W).
arel of i Kin Panvel. Phone : 2538 8134
By order of Board of Directors For a!:llﬂ'" ""'I"‘_‘r':'“ m Amit Ananad Phone : 022-27461970 Mobile: 9869197367
f‘HM:mH : iﬁE;Hm:,UTDirHlﬂ; Date: August 13, 2022 Managing Director
ﬂﬁﬂ‘ﬁ.ﬂﬁxp i T LA DIN: 05254480 Place: New Delhi. DIN:00951321 _g:l_l__l?l_'!_itll_l Making A Small Message Go A Long Way ...........
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SUNIL INDUSTRIES LIMITED fu:
CIN No: L99999MH1976PLC019331 B » B .
Regd Office: D-8,, M.LD.C. Phase ll, Manpada Road, Dombivl (East) Dist. Thane R, Tl e S (ST UeH) Tt SR T SISt STETel o (MRef et steeter) 201 A ol wr, 2003
Tel No. 022-22017389, Fax.022- 22084594, Web site: www.sunilgroup.com, Email ID: info@sunilgroup.com = 31’:1#9? 233 afaiq aﬁnﬂ%ﬂ IR,

Un-audited Financial Results for the Quarter ended 30.06.2022

2. it B Tl (g srfamdan o fodiem strawsnan) fafma 2094 =1 fafem 33 siavia wie s f. 3¢ u, 2033 TR aufwfar
fermdt srereRitar Tl foxiia s forqa yreu www eR. f1. 32 A, 2033 STEr fomrdinRar s cemwifaa sewsar

(Rs. In Lakhs)
Quarter ended | Quarter Ended| Year ended I 3SR SRS 9 f&. 32 AT, 03 SErRar Gqul faxita o deurd 9 fa. 32 fedir, 3039 sReR Aufed srereiar ufts sheard.
S{)’ Particulars (30.06.2022) | (30.06.2021) | (31.03.2022) 3. fomreh foreftar steaTaTT wot o s Wi TaEeS fafies Ss@nse hitp:/www.bseindia.com, https://www.nseindia.com =
Unaudited Unaudi Audited o=t JeETEe www.gecpl.com o IuEs IR,

1 | Total Income from Operations 8347.35 2090.60 16168.44 TR TEBEAT AT
2 [Net Profit / (Loss) for the period (before Tax, iR SRR o= Frfir

Exceptional and/or Extraordinary items) 208.93 26.41 410.32 ' A TR ah
3 [Net Profit / (Loss) for the period before tax /-

(after Exceptional and/or Extraordinary items) 208.93 26.41 408.43 . oA ‘Tﬁq v
4 |Net Profit / (Loss) for the period after tax fommron : gag AT HeTeAh

(after Exceptional and/or Extraordinary items) 141.34 17.53 270.60 3. 23 o, 2032 SHIHATATA : 00934 LHL
5 |Total Comprehensive Income for the period

[Comprising Profit / (Loss) for the period

(after tax) and Other Comprehensive Income EXH178

(after tax)] 141.34 17.53 280.27 '
©_Equty Shre Cpte N N REGD.A/D/DASTI/AFFIXATION/BEAT OF DRUM &
7 |Reserves (excluding Revaluation Reserve)

as shown in the Audited Balance Sheet of PU BLICATION/N OTI CE BOARD OF DRT

the previous year 3689.81 3285.53 3548.47
8 |Earnings Per Share (of Rs. 10/- each) SALE PRoc LAMAT' o N

(for continuing and discontinued operations) - Rs. 10/- each

(a) Basic 336 042 6.67 OFFICE OF THE RECOVERY OFFICER-I

() Dilted 336 042 6.7 DEBTS RECOVERY TRIBUNAL-I, MUMBAI

PUBLIC NOTICE

Notice is hereby given that our client Mr. Umesh
Ramkrishan Nishad are the owners of Flat No. 201, A
Wing, Jyoti Park No. 2 Co-op. Hsg. Soc. Ltd, God Dev,
Bhayander (E), Dist. Thane-401105. The Missing
Original Share Certificate No. 011, Shares from 051 to
055 in respect of above said Original Share Certificate
has been lost/Misplaced. Police N.C. complaint
lodged on 11/08/2022 Vide Lost Report No. 18432-
2022.

THE PREMISES/DOCUMENTS MORE
PARTICULARLY DESCRIBED IN THE SCHEDULE
WRITTEN HEREIN BELOW.

Any person/s having any right, title, claim or interest in
respect of the under mentioned premises by way of
sale, exchange, let, lease, license, mortgage,
inheritance, gift, lien, charge, maintenance,
easement, trust, possession, or otherwise, of
whatsoever nature, are hereby required to make the
same known in writing along with all the documentary
evidences to the undersigned at the address
mentioned below within 14 days (fourteen days) from
the Date of publication of this notice, hereof failing
which they shall be deemed to have given up such

claim/claims ifany. SCHEDULE

Flat No. 201, AWing, Jyoti Park No. 2 Co-Op. Hsg.
Soc. Ltd, God Dev, Bhayander (E), Dist. Thane-
401105. The Missing Original Share Certificate
No. 011, Shares from 051 to 055 in respect of
above said Original Share Certificate has been
lost/Misplaced. Santosh Kumar Singh
Date: 14/08/2022 (Advocate High Court)
Office no-4, Ground floor, Sarogi Apartment, Near Kanakia
Police Station, Kanakia, Mira Road (East) Thane- 401107.

Note : The above is an extract of the detailed format of Quarterly/Annual Financial Results filed
with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure
Requirements) Regulations, 2015. The full format of the Quarterly Financial Results are available
on the websites of the Stock Exchange at www.bseindia.com (s) and the Company's website.

For Sunil Industries Ltd

Mr. Vinod Lath
Director
DIN : 00064774

Place : Dombivli
Date : 12.08.2022
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MTNL Bhavan, 2™ Floor, MTNL Bhavan, Strand Road, Apollo Bandar, Badhwar Park, Colaba Market, Colaba,
Mumbai - 400005.

T.R.P. No. 508/2016 Dated: 11.08.2022
PROCLAMATION OF SALE UNDER RULES 38, 52(2) OF SECOND
SCHEDULE TO THE INCOME TAX ACT,1961, READ WITH THE RECOVERY OF
DEBTS DUE TO BANK AND FINANCIAL INSTITUTIONS ACT, 1993.

CANARABANK . ...............oooiiieeeeeeee Applicants / Certificate Holders
VERSUS

JEWEL TECH () LTD. & ORS.............cccciiis Defendants / Certificate Debtors

To,

CD - 1: M/s. Jewel Tech (1) Ltd., Plot No. 57, Seepz, Andheri (East), Mumbai- 400096.

CD - 2: Mr. Shekhar Mehta, JCM House, Mini Divyalok Annexe, 320, L.D. Ruparel Marg, Mumbai- 400 006.

CD - 3: Mr. Shailesh J. Mehta, 3K, Alankar, 3, Harkness Road, Mumbai- 400 006.

CD - 4: Mr. Shauharat S. Mehta, JCM House, Mini Divyalok Annexe, 320, L.D. Ruparel Marg, Mumbai- 06.

CD - 5: Mr. Anmol S. Mehta, JCM House, Mini Divyalok Annexe, 320, L.D. Ruparel Marg, Mumbai- 400006.

CD - 6: M/s. Swati Diamonds, 1015, Prasad Chambers, Swadeshi Mills Compound, Opera House, Mumbai- 400 004.

CD - 7: Rashmi Shekhar Mehta, JCM House, Mini Divyalok Annexe, 320, L.D. Ruparel Marg, Mumbai- 06.

CD - 8: State Bank of India, Diamond Branch, 1% Floor, Majestic Shopping Centre, 144, J.S.S. Road, Girgaum, Mumbai- 400 004
CD - 9: Bank of India, Seepz Branch, Seepz Service Centre, Marol Ind. Area, Andheri (East), Mumbai- 400096.

CD - 10: ICICI Bank Ltd., Ground Floor, South Towers East Wing, Bandra- Kurla Complex, Bandra East, Mumbai- 400 051.

Whereas Hon'ble Presiding Officer, Debts Recovery Tribunal No. Il Mumbai has drawn up the Recovery Certificate in Original Application No.
86 of 2007 for Recovery of Rs. 57,28,89,003/-(Rupees Fifty Seven Crores Twenty Eight Lakhs Eighty Nine Thousand and Three only) with
interest, from the Certificate Debtors and a sum of 1) Rs. 22,35,54,399.00/- with interest @ 16% p.a. with quarterly rest from the date of filing
of the O.A. ill full realization, 2) 34,93,34,604.00/- with interest @16% p.a. from the date of filing of the O.A. till full realization, is recoverable
together with further interest and charges as per the Recovery Certificate / Decree.

And whereas the undersigned has ordered the sale of property mentioned in the Schedule below in satisfaction of the said certificate.

And whereas a sum of Rs. 190,16,95,814.68 (Rupees One Hundred Ninety Crores Sixteen Lakhs Ninety Five Thousand Eight Hundred
Fourteen and paise Sixty Eight Only) along with pendent-lite and further interest @ 16% p.a. from the date of filling of application till payment
and / or realization from CDs.

Notice is hereby given that in absence of any order of postponement, the said property shall be sold on 16.09.2022 between 02.00 P.M. to
4,00 P.M. (with auto extension clause in case of bid in last 5 minutes before closing, if required) by e-auction and bidding shall take place
through “On line Electronic Bidding” through the website of M/s. C-1 India Pvt. Ltd. https://www.bankeauctions.com contact persons -
Mr. Haresh Gowda having his Mobile No. 9594597555

For further details contact: Mrs. Seema Somkuwar, Chief Manager, Mob: 9881365087.

The sale will be of the property of the defendant above named as mentioned in the schedule below and the liabilities and claims attaching to
the said property, so far as they have been ascertained, are those specified in the schedule against each lot.

The property will be put up for the sale in the lots specified in the schedule. If the amount to realized is satisfied by the sale of a portion of the
property, the sale shall be immediately stopped with respect to the remainder. The sale also be stopped if, before any lot is knocked down, the
arrears mentioned in the said certificate, interest costs (including cost of the sale) are tendered to the officer conducting the sale or proof is given
to his satisfaction that the amount of such certificate, interest and costs have been paid to the undersigned.

No officer or other person, having any duty to perform in connection with sale, either directly or indirectly bid for, acquire or attempt to acquire
any interest in the property sold. The sale shall be subject to the conditions prescribed in Second Schedule of the Income Tax Act, 1961 and the
rules made there under and to the further following conditions.

The particulars specified in the annexed schedule have been stated to the best of the information of the undersigned, but the undersigned shall
not be answerable for any error, mis-statement or omission in this proclamation.

The assets shall be auctioned LOT WISE as per following details:

ﬁ;’l Details of the Property Ingszt?(fm Rese:\ées)Prlce EMD(Q:;ount Increment Bid (Rs.)
Plot No. 57 at Seepz, Industrial Area,

1. [MIDC, Marol, Andheri (East), Mumbai-| 09.09.2022 |Rs. 35,18,00,000~ | Rs. 3,52,00,000/- Rs. 5,00,000/-
400096, Area of 39895 Sq. Ft.

3. The highest bidder shall be declared to be the purchaser of any lot. It shall be in the discretion of the undersigned to decline / acceptance of
the highest bid when the price offered appears so clearly inadequate as to make it inadvisable to do so.

4. The public at large is hereby invited to bid in the said E-Auction. The online offers along with EMD as per Lots, is payable by way of
RTGS/NEFT in the Account No. 000320100005649 Bank Of India Ballard Estate Branch, Mumbai. IFSC Code No.: BKID0000003 of
the Certificate Holder Bank at Mumbai. Attested Photocopy of TAN/PAN card and Address Proof shall be uploaded with the online offer.
The offer for more than one property shall be made separately. The last date for submission of online offers along with EMD and the other
information /details is 13.09.2022 by 4:30. p.m. The Physical inspection of the properties may be taken between 11.00 a.m. and 4.30 p.m.
on date 09.09.2022 at the Property Site.

5. The copy of PAN Card, Address proof and identity proof, E-mail ID, Mobile No. and declaration if they are bidding on their own behalf or on
behalf of their principals. In the latter case, they shall be required to deposit their authority and in default their bids shall be rejected. In case
of the company copy of Resolution passed by the board members of the company of any other document confirming representation/ attorney
of the company and the receipt /counter file of such deposit should reach to the said service provider or CH Bank by e-mail or otherwise by
the said date and hard copy shall be submitted before the Recovery Officer-Il, DRT-I, Mumbai on 13.09.2022 by 4.30 P.M.

6. The successful bidder shall have to deposit 25% of his final bid amount after adjustment of EMD by next bank working day i.e. by 4.30
P.M. in the said account as per detail mentioned in para 4 above.

7. The purchaser shall deposit the balance 75% of final bid amount on or before 15 day from the date of sale of the property. If the 15" day
is Sunday or other Holiday, then on the first bank working day after the 15th day by prescribed mode as stated in para 4 above. In addition
to the above the purchaser shall also deposit poundage fee with Recovery Officer-l, DRT-l, @ 2% upto 1,000/-and @ 1% of the excess
of said amount of 1,000/- through DD in favour of Registrar, DRT-l Mumbai.

8. In case of default of payment within the prescribed period, the deposit, after defraying the expenses of the sale, may, if the undersigned
thinks fit, be forfeited to the Government and the defaulting purchaser shall forfeit all claims to the property or the amount deposited. The
property shall be resold, after the issue of fresh proclamation of sale. Further the purchaser shall also be liable to make good of any shortfall
or difference between his final bid amount and the price for which it is subsequently sold.

9. The refund of EMD to the unsuccessful bidders at the close of auction shall be made only in the account number mentioned by such bidder
by the concerned Bank.

10. The Property is being sold on “AS IS WHERE IS BASIS “AND “AS IS WHAT IS BASIS”.

11. The undersigned reserves the right to accept or reject any or all bids if found unreasonable or postpone the auction at any time without
assigning any reason.

Description of the Property Revenue Details of
to be sold with the names Assessed any other . .
Claims if any, which have been put forward to
No. of | of the co-owners where the | upon the |encumbrance ]
" the property, and any other known particulars
lots | Property belongs to defaulter| property to which d X
. bearing on its nature and value.
and any other person as orany part | property is
co-owners thereof liable
1 2 3 4 5
Not Nnown It's a leased property lessor is
Plot No. 57 at Seepz, Industrial Mortaaged Seepz Authority and Lessee is M/s. Jewel Tech
1. |Area, MIDC, Marol, Andheri (East), | Not available Progeg (I Ltd. i.e. Dfendant No. 1, Lease Deed is dated
Mumbai- 400096, perty 12.03.1998 and sale is for balance lease period
on the terms mentioned in the lease deed.
Given under my hand and seal on this 11" day of August, 2022 Sd/-
@ Ashu Kumar
Recovery Officer, DRT- I, Mumbai




